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Rc\"sion of Pay Scales of University 
Teachers in West Bengal 

200. SHRI SUDHfR ROY: Will 
the Minister of EDUCATION be pleased 
to state: 

(a) whether the West Bengal Govern
ment has approached the Central Govern
ment to bear the entire financi~1 liabilities 
of the proposed revision of the p:ly scales 
for the college and universities .teachers ; 

(b) if so, whether the Government 
propose to accced to the said request; 
and 

(c) if not, t~e reasons thereof? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) No, Sir. 

(b) and (c). Docs not arise. 

Four lane bri~e across river 
Krishna in Alldhrll Pradesh 

~01. SHRI N. VENKATARATNAM: 
Wlli th,e Minister of SHIPPING AND 
TRANSPORT bc plca~cJ to slate: 

(a) whethcr thc Chief Minister of 
Andhra Pradesh laid the foundation for 
construction of a four-lane bridge across 
the river Krishna called 'Kanakadurgamma 
Varadhi' ncar Vijayawada ; 

tb) whether (jo, crnment have cleared 
the project and providcd its share; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI Z.R.ANSAR[) : (a) to (cL 
The Government of India have Sl!nclioned 
construction of a bridge across the river 
Krishna ncar V ijayawada on National 
Highway No.5 as a two-lane facility, the 
foundation stone of which was laid by the 
Chief Minister of Andhra Pradesh in May, 
1983. The bridge is now under construc
tion out of the funds provided by tbe 
Oovernment 0 f lndia. 

West Bengal proposal for a Barrage 
, on River Subarnarekha 

202. SHRI NARAYAN CHOUBEY: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether Central Government have 
received a proposal from the Government 
of West Bengal to construct a barrage on 
the river ~ubarnarekha near Bhasraghat in 
Midnapur District for irrigation purpose; 

(b) if so, whether the Said proposal 
has been accepted by the Govemment; 

(c) what area and how many hectares 
(If land will benefit from the scheme if 
implemented; and 

, (d) what is the percentage of average 
irrigation facility in such areas where the 
above-named scheme is proposed? 

THE MINISTER OF IRRIGATION 
ANn POWER (SARI B. SHANKAR A
NAND (a) and (b).-Government of West 
Bengal has submitted ~~barnarekha Bllrr
age Project for an estimated cost of 
Its. 158 crores for techno-economic clear
ance and acceptance by the Planning 
Commission But the State Government is 
yet to clarify the measures to be taken 
for protecting the proposed command area 
of this project from floods and effect 
on the railway line, before the project 
can be c1 e(lfC'd. 

(c) and (d). The scheme is expected to 
provide irrigation to a culturabJe command 
area of J. 1 0 Jakh hectares in Midnapur 
district, with an annual irrigation benefit 
of 1.30 lakh hectarcs. Areawise percent
age of irrigation developed in the different 
districts of the State is not maintained at 
the Centre. 

Non-Stopping of Buses at Bus StOPI 

203. SHRI G. V. RAMA RAO: will 
the Minister of SHIPPING AND TRANS
PORT be pleased to state: 

(0) whether despit e putting one head 
constable with two men to ensure that 
Delhi Transport Corporatbn bll8o& stop 
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properly at their stands,' there is no im, 
provement : and 

(b) if so, what effective steps Govern. 
ment propose to take to end this malice? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS· 
PORT (SHRl Z. R. ANSARI) : (a) nnd 
(b). nTC operatIOns, inclUding proper 
stoppage of buses. are manrged by its own 
traffic staff and generally no police he:p is 
sought for this purpose. However. police 
help is taken hy DTC for ensuring Ihat 
auto-rickshaws and other vehicles do not 
cause obstruction around DTC bus 
stops. DTC has taken the following steps 
recently to ensure that buses stop at pro· 
p r stands: 

1. Checking staff has been deployed 
at heavy loading points. 

2. Special mobile squads have been 
formed to check non-stoppage of 
buses at the stands and to ensure 
proper parking of buses at the 
bus-stops. 

3. Special CheckinF Squads under 
the direct supervision of Dy. 
General Manager (Traffic) have 
been formed who conduct sur
prise checks over the performance 
of the staff posted at heavy loading 
points. 

4. The checking staff have been in
structed to ensure Q-formation 
at the stoppages. 

S. Disciplinary action against drivers 
of DTC buses is initiated on 
receipt of reports from the 
Traffic Supervisory Stllfl' or <'om
plaints from commuters. In cases 
involving drivers of privately 
operated bu,es, further opera· 
tion is suspened and fines are 
imposed for the offences, as p('r 
terms of agreement entered into 
with the owner of private buses, 

6. Instructions have also been iJsued 
to carry out 'L' marking on the 
roads in front of bus stops for 

proper parking of buses. '. This 
work is in progress. 

Undergfound Rai!\\IIY In Calcutta 

204. SHRI R. r. DAS: WjjJ the· 
Minist er of RAJLWA YS be p! cased to 
stat e : 

(a) whether the State Government 
have to bear SO per cer.t of the cost of 
policing of the underground railway of 
Calcutta; and 

(b) the rea£ors for not bearing the 
entire cost of the policing of the under
~round railwa~ of C;kutla by the Metro 
Rail itself? 

THF MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
Metro Railway, toCalcutla has ~greed to 
bear 50 % of the cost of policing of the 
underground railway on the basis of simi
lar arrangements on Zonal Railways sys. 
terns all over India. for the prescnr. 

Bus Fleet of I). T.C. 

205. SHRI G. V. RAMA RAO: Will 
the Minister of SHlPPING AND TRANS. 
PORT be pI eased to slat e : 

(a) whether Delhi Transport Corpora
tion's large bus fleet is being re-inforc cd 
with new buses; 

(b) if so, number of bu~es already 
available. number actually functioning as 
on 1-1-198S and number 10 beadded; 

(c) the los8 incurred on DTCs own 
fleet during the last 3 years; 

(d) what is the plofit made on private 
buses on contrac;t to DTC ; ana 

(e) whether Government propose not 
to T'lITchase any more bu~cs from public 
fundS and ~o in for private buses and also 
prosre~sivel e liminal e all DTC owned 
buses? 

THE MINISl ER Of' STATE OF THE 
MINISTRY OF ~HIPP]NG ANI' TRANS-




